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BEFORE THE NATIONAL GREEN TRIBUNAL (S2),
CHENNAI
O.A. No. 69 of 2025
Between
K. Hariharan,
S/o Mr. Kalimuthu,
No: 10, Subash Chandra Bose Nagar.
Vengadamangalam, Chengalpattu - 600 127. ... Applicant

And

1. The Chief Secretary to the Government of Tamilnadu,
Government Secretariat,
Fort St. George, Chennai - 600 009.

2. The Principal Secretary to the Government of Tamil Nadu,
Department of Environment, Climate Change & Forests,
Government Secretariat,

Fort St. George, Chennai - 600 009.

3. The Principal Chief Conservator of Forests
(Head of Forest Force),

Forest Department, Tamil Nadu,

Panagal Maligai, No. 1, Jeenis Road,
Saidapet, Chennai - 600 015.

4. The District Collector, Chengalpattu,
Chengalpattu-603 111.
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5. The Tahsildar,

Vandalur Taluk,

Nandivaram-Guduvanchery. Chengalpattu - 603203.

6. The Village Administrative Officer, Vengadamangalam,
Vengadamangalam Road,
Rathinamangalam, Chennai - 600048.

7. The Blok Development Officer,

Kattankulathur Union,

Maraimalai Nagar, NH-45, Chennai-Trichy Highway
(Grand Southern Trunk Road), Chengalpattu - 603203.

8. The Police Commissioner,
Tambaram,

Karappakam, Elcot SEZ,
Sholinganallur, Chennai - 6001109.

9. The President,
Venkatamangalam, Chengalpattu - 600127. ... Respondents

COUNTER AFFIDAVIT FILED BY 3" RESPONDENT

I, Srinivasa R. Reddy, IFS., S/o. T.Ramachandra Reddy
aged 59 vyears employing in the post of Principal Chief
Conservator of Forests (Head of Forest Force), Chennai do

solemnly affirm and sincerely state as follows:
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1) I submit that I am the 3™ respondent herein and as
such I am aware of the facts of the case based on the details
available on records and filing on behalf of the 2" respondent
also.

2) I submit that I have denied all the allegation made in
the affidavit except those that are specifically admitted herein.

3) I submit that the applicant has filed the present
application with a prayer to direct the respondents to stop
cutting of trees in large scale in S.Nos. 15, 16/2, and 22 in
Vengadamangalam, Vandalur Taluk, Chengalpattu District and
to identify the alternative land for construction of buildings for

Police Department or for any other purpose.

4) I submit that, orders were issued in GO(Ms) No.562,
Land Disposal Wing, (LD.4(1)) Section, Revenue and Disaster
Management Department dated 19.12.2024 to transfer the
land measuring an extent of 20 acres ( 08.09.71 hectares) out
of 25.13.0 hectares in Survey No.22 of Vengadamangalam
Village, Vandalur Taluk, Chegalpattu District classified as

"Government PorambokeMeikkal" with the usual terms for

=+
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formation of Armed Reserve Headquarters and other units, and
to convert the alternative land measuring 20 acres (8.09.71
hectares) in S.No0.99/1 classified as "Kallanguthu" in
Keerapakkam Village, Vandalur Taluk, Chengalpattu District to
"Meikkal. Further, it was mentioned in the above said G.O that,
before issuance of this G.O, Venkadamangalam Village
Panchayat had passed resolution No. 13 on 21.01.2022 in
favour of the proposal. Public Notice was published in the
locality by the Village Administrative Officer, Vengadamangalam

and no objection was received.

5) I submit that it has also been mentioned in the above
said G.O. that Eucalyptus trees raised under the scheme of
social Forestry are available in the said land of transfer to Police
Department. There is no evidence for existence of small and
larger minerals in the above land and any burial grounds,
places for worshipping and religious emblem or symbols are

not available there.

6) I submit that, in respect of availability of Eucalyptus
trees in the said Survey No. 22 of Vengadamangalam Village,

Vandalur Taluk, Chegalpattu District, the District Collector,



<

Chengalpattu in his letter No. 3404 / 2025 dated 21.03.2025
had addressed to the District Forest Officer, Chennai stating
that the above said land was allotted to Police Department and
the Commissioner of Police, Tambaram had requested to
remove the available trees therein. Accordingly, the number of
trees to be removed is 1975 Eucalyptus trees only from the
said land. Therefore, the District Forest Officer, Chennai in his
letter No.1210 / 2025 /P1 dated 24.04.2025 had addressed the
District Collector, Chengalpattu that the Police Department
should plant 19,750 trees @ 10 seedlings per treeas it will have

to remove 1975 trees.

7) I submit that, the District Forest Officer, Chengalpattu in
the capacity of the Member-Secretary, District Level Green
Committee of Chengalpattu District had informed in his letter
No. 1753 / 2025 / L dated 19.05.2025 to the District Forest
Officer, Chennai to send the proposal to the District Level Green
Committee, Chengalpattu for removal of 1975 trees from the
said land transferred to Police Department. Likewise, the

Commissioner of Police, Tambaram was also requested to

ZZ £34
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submit his action plan for planting of seedlings @ 1:10 i.e 10

seedlings to be planted for removal of one tree.

8) I submit that the District Level Green Committee met on
23.05.2025 under the chairmanship of the District Collector,
Chengalpattu and minutes of the Committee was
communicated by the Member Secretary and District Forest
Officer, Chengalpattu in his letter No. 2747 / 2024 /L dated
06.06.2025. In the minutes, it was recorded that the
permission for removal of 1975 trees was granted subject the
conditions that the planting of 19,750 seedlings should be done
as per the action plan submitted by the Deputy Commissioner
of Police, Tam.baram and to get a separate permission for

removal of the said trees.

9. I submit that the District Forest Officer, Chennai in his
letter No. 1210 / 2025 / L dated 10.07.2025 had addressed the
Commissioner of Police, Tambaram, Chennai that, as intimated
by the District Level Green Committee, Chengalpattu, the trees
in the said land should be felled in the presence of the Forest
Officials and handover the same to the Forest Department.

Further, the Forest Range Officer, Tambaram had also been

=4
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instructed to bring the same in Form 5 register which will be
sold by the Forest Department subsequently as per prevailing

rules and regulations.

10. I submit that the averment made by the applicant in
paral is that the said land is living place for different types of
species of birds, insect, animals etc., and availability of 25,000
trees in Survey No. 15, 16/2 and 22 of Vengadamangalam
village are denied as it is entirely incorrect. As per report of the
Forest Range Officer, Tambaram letter No. 51 /2025 dated
15.10.2025, there is no plantation raised by the Forest
Department in Survey No. 15 of Vengadamangalam Village of
Vandalur Taluk of Chengalpattu District. Further, the total
number of trees of Forest Department available in Survey
No.16/2 of Vengadamangalam Village is only 605 Nos including
species of Naval, Bamboo, Vembu, Pungan, Eucalyptus (coppice
growth) Teak which are having girth ranging from 30 cm to 85
cm. The land transferred to Police Department does not fall
under the Survey No. 15 and 16/2 of Vengadamangalam
Village of Vandalur Taluk of Chengalpattu District since it is

Survey No. 22 of the said village.The total extent of this Survey

=
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No. 22 of this villageis 25.1 ha and the available number of
trees belonged to Forest Department in 25.1 ha is 2909 with
the species of Eucaluptus, Vembu, Aya, Nelli, Pungan, Vagai,
Teak, Achan having girth ranging from 30 cm to 85 cm. The
total extent of area allotted to Police Department is 8.09 ha
and the trees of Forest Department available is 2218 out of
2909 as stated above. Of these 2218 trees, the number trees
of Eucalyptus identified for removal by Police Department is
1975 numbers only. The remaining 243 trees are standing
trees and kept away from felling. Moreover, the felling of 1975
trees will also be carried out in the presence of the Forest
Subordinates concerned. In fact, during seasonal period, the
migratory birds only will visit here as a part of its migratory
routes. Further, it is also mentioned in GO(Ms) No.562, Land
Disposal Wing, (LD.4(1)) Section, Revenue and Disaster
Management Department dated 19.12.2024 that “the land
proposed to be transferred is covered within the belt area. The
land requirements of various Government Departments are
very high but the availability of land is very scarce. The
Commissioner of Land Administration was requested to

undertake a Joint Inspection and re-assess the requirement of

L= g
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land to be transferred to the Home Department for formation of
Armed Reserve”. It confirms that all the relevant factors are
considered before transfer of the land to Police Department.

11. I submit that the contention made in para 2 and 3 of
the application is not correct. The survey No. of the area
transferred to Police Department as stated above is 22 in
Vengadamangalam Village, Vandalur Taluk of Chengalpattu
District. The applicant has wrongly stated that it comprises the
Survey No. 15, 16/2 and 22 of Vengadamangalam Village.
Moreover, his argument that around 10,000 trees will be cut is
fictious. As per the enumeration list of trees prepared by the
Forest Range Officer, Tambaram, the total number of trees to
be removed from the said land is only 1975 Nos and it is
based on the ground reality. Moreover, the applicant has not
produced any evidence as this project would cause any
environmental and ecological sequences. It is only his

imagination for the best reasons known to him.

12. I submit that the averment made by the applicant in
para 4 of the affidavit is denied. The transfer of land in favour

of Police Department for the formation of Armed Reserve Camp

= 4sdy
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Office, Garrision, Police Training Centre and other purposes will
not cause any impact on wildlife due to the reasons that the
nearest Reserved Forest namely Unamanchery is situated at a
distance of 1.6 km from the land in question. Hence, the
constructions of infra-structures to be carried out by the Police
Department for formation of Armed Reserve Camp Office,
Garrision, Police Training Centre and other purposes will not
affect the wildlife of Unamanchery Reserved Forests under any
circumstances. Moreover, as per the action plan submitted by
the Police Department before the District Green Committee,
Chengalpattu, the Police Department shall undertake planting
ten times of tree felled while ensuring good green cover in the

proposed areas.

13. I submit that the averment made by the applicant in
para 5 is not related to the Forest Department. Regarding the
averment made in para 6, it is submitted that the plantation
" raised by the Forest Department was already harvested based
on its silvicultural maturity and the present growth is only
coppice growth. The extent of area allotted to Police

Department as per the above said G.O is only 08.09 ha alone

10
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which will be 19.99 acres whereas the applicant has
purposefully mentioned as 120 acres with malafide intention.
Likewise, he has tried to mislead this Hon’ble Tribunal as 25000
trees are available without any substantial evidence and with
ulterior motive. As stated very clearly in para 10 supra, the
Forest Range Officer, Tambaram had enumerated trees and
submitted the list of 1975 trees since he is the competent

authority to enumerate and assess the value of trees.

14. Regarding the averments made in para 7 and 8, I
submit that the decision of transfer of 08.09 ha to the Police
Department was taken after various discussions at different
levels and field visits including by the Commissioner of Land
Administration as specifically recorded in GO (Ms) No.562,
Land Disposal Wing, (LD.4(1)) Section, Revenue and Disaster
Management Department dated 19.12.2024. The final decision
arrived to transfer the land to Police Department would be
taken after detailed deliberations and weighing all the
environmental and other related factors including the public
safety and out coming of joint inspection of the Commissioner

of Land Administration on 19.10.2024 along with the District

=T 4
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Revenue Officer, Chengalpattu, Deputy Commissioner of Police,
Tambaram, Tamil Nadu Police Housing Board Officials, Tahsildar,
Zonal Deputy Tahsildar which has been explicitly mentioned in
the above said G.O. Hence the demand of the applicant to
consider allotment of alternative site does not stand in its own

legs.

15. Regarding the averment made in para 10, I submit
that the meeting of the District Level Green Committee,
Chengalpattu was held on 23.05.2025 and approval for removal

of 1975 trees was granted as narrated under para 8 supra.

16. Regarding the averment made in para 11, I submit
that the transfer of Government lands to various Departments /
Institutions for its genuine purposes as well as in the interest of
public falls within the ambit of the domain of the Government.
Therefore, the applicant does not have any locus standi to
question the same. At the same time, a public notice in the
locality of this land was also published by the Village
Administrative Officer,Vengadamangalam Village for inviting
any objection from the public in respect of this project and no

objection either in writing or oral was received as mentioned in

e 12
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the Proceedings No. 3797 / 2022 / A3 dated 04.01.2025. If the
applicant had any objection on this subject matter, he should
have raised his objection before the respective forum. But he
had failed to do so. Hence, he has not approached this Hon’ble
Tribunal with clean hands and suppressed these facts wilfully
with an intention to stall the implementation and execution of

this bonafide project.

In view of the above said circumstances and reasons, I
humbly pray that this Hon’ble Tribunal may be pleased to
dismiss this present Original Application in Timeline as devoid

of merits and dismiss the same and thus render justice.

Principal Chief Conservator of Forests,

( Head of Forest Force ), Chennai.
e I

. ’ Rad

DATE 19.11.2025
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ANNEXURE 1

Land Transfer - Chengalpattu District Vandalur Talyk Venkadamangalam
Village - Extent of 20 acres out of 26.13.0 Hectare in S.No.22 - Classified 3s
"Government Poramboke Meikkal” in favour of Home, Prohibition and Excise
Department for formation of Armed Reserve Headquatars and other units

Orders Issued.

R A S T 2P0 T S S S VP S S, U 51 O

! Dated: 19 .12.2024
@ComSl aupLid. e o4,
HimmdropagTa () 2055,
Read: ‘

the District Collector, Chengalpattu Letter
N0.3797/2022/ 94,3, dated 13.03.2023.
- From the Commissioner of Land Administration, Letter
No. V1/08-260/ 2023, dated 03.06.2024.
( 3. Orders of the Hon'ble High Court of Madras, dated
/ 31.01.2023 in  W.M.P.No0.34416 of 2022 in
W.P.N0.19286 of 2021.

4. G.0.(Ms) No.64, Animal Husbandry, Dairying, Fisheries
and Fishermen Welfare Department, dated
31.07.2024. _

5. Government letter No.7624368/LD.4(1)/ 2024-2,

2 Revenue and Disaster Management department, dated

16.09.2024.
6. From the Commissioner of Land Administration, Letter
No.V1/08-260/ 2023, Dated 09.11.2024.

In the letter first read above, the District Collector, Chengalpattu has sent

. a land transfer proposal recommending the transfer of land in S.No.22, extent

10..12.50 hectares out of 25.13.0 hectares classified as “Government Poramboke
Meikkal” land transfer in favour of Police Department for the formation of Armed
Reserve Camp Office, Garrision, Police Training Centre and other purposes.

2. In the letter second read above, the proposal received from the District
Colleptor, Chengalpattu was scrutinized by the Commissioner of Land
Administration and he has stated as follows: -
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Withdrawal notification to exclude the proposed land as per section
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The Commissioner, Animal Husbandry and Veterinary Services has

recommended the transfer of Meikkal land to Police Department
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Before Subdivision @ " After Subdivision

%q Extent [ Classification | g No Extent | Classification
Y [ | Hectare | ? Hectare |
K " 99/1 | 193.30.40 | Government
Government | Poramboke- |
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———— el

iv. Al Notice was published in the locality and no objection has been
received. -

v. Village Administrative Officer, Keerapakkam and the Public have
issued statements in favour of the proposal.

vi. The Keerapakkam Village Panchayat has passed resolution No.1,
dated: 05.05.2022 in favour of the proposal.

vii. A copy of the remittance challan, dated: 13.05.2022 has been
enclosed.

3. The District Revenue Officer, Chengalpattu and Joint Director, Animal

Husbandry Department, Kancheepuram have jointly inspected the subject lands
and have reported as follows:-

"eowrhm ysosSlssr HhHGurensiw fl epeo;
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T\

g_rgp,g:ssﬁ.kéﬂg e fe 5775/
nd Valu :
As per GLV, La » 50 ha o 101250 sg.m
er Sq. mtr . 10.1 t
: t ' % 1,01,250 sa.m
proposed Exten | Rs.5775/- ,
Tentative Land Value for kol
10.12.50 hectare Rs.58.47-1 ,
Alternate Land: e
: 23,45, -
As per GLV, Land Vvalue Rs.2
per &< . 10.12.50 ha or 25 acres
B L Rs.23,45,000/- X 25 acres

Tentative Land Value for © RSZ2% 000/

10.12.50 hectare .

5. Thus, the District Collector, Chengalpattu has rfcon.:(n;ﬁ'.?diid\t/gii;adnasnﬂ,e;nogfal?annﬁ

in S No.22 méasuring'10.12.50 hectare classn"led as "Mel ar e Departhent for the
Village 'Vandalur Taluk, Chengalpattu District in favour of Polic nd also to convert
constrdction of Armed Reserve Head Quarters and other purposes a  co
Taluk, Chengalpattu District as

the land in S.N0.99/1 of Keerapakkam Village, Vandla.lur ' i
Meikkal on free of cost with the usual terms and conditions laid down In RSO 23A.

ts order third read above has approved this matter

6. The High Court of Madras in i nis
ents and Institutions for

(Demand No.50), among the request of Government Departm
transfer of Meikkal lands for various purposes.

7. In the Government Order fourth read above, the Animal Husbandry, Dairying,
Fisheries and Fishermen Welfare Department has issued “No Objection Certificate”.

~ 8. The land proposed to be transferred is covered within the belt area. The land
requirements of various Government Departments are very high but the availability of
land is very scarce. The Commissioner of Land Administration was requested to
;Jhnedert:ke a Jgnt lr;tspectlonfand re-assess the requirement of land to be transferred to
ome epartment for formation of Armed Reserve Cam Office at
Venkadamangalam Village, Vandalur Taluk, Chengalpattu District. )

Adminii‘trapt\izcr:noadaiggsli,étég t:\he letter sixth read above, the Commissioner of Land
Disirict Revenus Officer Chat a joint inspection was conducted on 19.10.2024 with the
Tamil Nadu Police Houai eBngalpattu: the Deputy Commissioner of Police, Tambaram,
fransterred” in_ favou ofngHo:;ard Officials, Tahsildar, Zonal DT and 20 acres may be
Headquaters and other unit © Department for the formation of Armed Reserve

ts. The Commissioner of Land Administration has also
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:91
P—‘\\—_\,__ " e - - . .
Before Subdivision, ,15 T After Subdivision
S.No | Extent | Classification | §.No | Extent Classification
Hectare | Hectare |

5 i 22/1 | 17.03.29| Government

Government ! Poramboke—
22 12513.00 Poramboke.- Meikkal
Meikkal

22/2 8.09.71 | Tambaram Police
Commissionerate

S _Total|[ 251300 = o

10. The Government after careful examination, of the revised proposal of the
Commissioner of Land Administration, hereby order to transfer the Ianq measuring an
extent of 20 acres (8.09.71 hectares) out of 25.13.0 hectgres} in S,Np.22, of
Vengadamangalam Village, Vandalur Taluk, Chegalpattu District  classified as
‘Government Poramboke Meikkal” in favour of Home, Prohibition and  Excise
Department for the formation of Armed Reserve Headquarters and other units, on free of
cost with the usual terms and conditions laid down under RSO 23(A) and to convert the
alternate land measuring 20 acres (8.09.71 hectares) in S.No.99/1 classiﬁeg as
"Kallanguthu" in Keerapakkam Village, Vandalur Taluk, Chengalpattu District to “Meikkal”
with the following conditions:-

Conditions:-

> The requisitioning department should abide by all the conditions imposed by the
Government and the land should be used only for the purpose for which it is
transferred. »

» The requisitioning department should return the land or part thereof to the Revenue
and Disaster Management Department if it is no longer required.

~ The requisitioning department should use only the land transferred to the extent of

' 20 acres in Survey No.22 as earmarked and indicated by the Revenue and

Disaster Management Department and not to use adjoining portion of Government
land (5 acres) for any other purpose.

11. The District Collector, Chengalpattu and the Commissioner of Land
Administration are requested to take necessary action as per the orders in para 10 above
and make neécessary changes in Revenue Records within a month.

(By Order of the Governor)

P.AMUDHA,

Additional Chjef Secretary to Government

To

The Commissioner of Land Administra

The gistrict Collector, Chengalpattu,
e Commissio i -
Copy to: Ner, Tambaram Police COmmlssqonerate, Chennai -119.

tion, Chepauk, Chennai-5.

The Home, Prohibition ang Excise Department, Secretariat. Chon

~nal o~



2 TRANSLATION
COPY

Present status of the proposed land meant for transition

In this land eucalyptus trees were planted in the land which was allotted for
other puposes prior to 10 years, and at present grown as big trees. Further, other
trees were also there at that place and no other costly trees at that area. There is no
graveyard and no worshiping places or communal traces and no minerals were traced
so far in that area. Further, High Tension electric poles were situated in the south west

side of this land.

Present status of the land meant for transition

The land selected for transition which is classified as mud land is at a height
from the land and looks like a small mountain. This place is free for the animals to
graze and roam without any obstruction and the land is full of natural trees. Further
in the land which is allotted for other purposes, there is no costly trees, no important

monuments, no grave yard and no other high tension or low tension electric poles.
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TAMIL NADU FOREST DEPARTMENT

From To
Thiru Ravimeena,|.F.S., 1. Superintendent of Police, Chengalpattu
District Forest Officer, 2. District Revenue Officer, Chengalpattu
Chengalpattu Division, 3. Project Officer, Rural Development
No. 5/9, Varadaraja Pannai , Department
Vandavasi Road, 4, Municipal Commissioner
Kancheepuram- 631 501. Chengalpattu
5. Executive Engineer, TWAD, Chengalpattu
6. Joint Director, Agricultural Department
Chengalpattu
7. Divisional Revenue Officer, Revenue
Department, Chengalpattu
8. Sub Divisional Engineer, Highways
Department, Chengalpattu
9. Executive Engineer, PWD, Chengalpattu
10.  Assistant Commissioner, Hindu Religious
and Charitable endowment department
11.  General Manager, District Industrial Centre
Chengalpattu
12.  Thiru K. Sathya, Indian Rural Development
economic centre
13.  Forest Expansion Officer,
Forest expansion centre
Chengalpattu
C. No. 2747/2024/L dated 06.06.2025
Madam/Sir,

Sub Forest — Minuets of the green committee held of 23.05.2025 —
Request received from several departments to remove the trees
obstructing the construction process — The proceedings of the
(MoM) of the meeting is herewith sent for further course of action
—Reg

Ref 1. Government Order No. 39, Environment, Change of time

and forest (FR 13) department dated 02.07.2021

2. District Collector, Chengalpattu Proceedings in No.
533/2021 dated 26.10.2021

3. Proceedings of the Chengalpattu District Green committee

in the meeting that was held on 23.05.2025.
With reference to the above cited subject, the proceedings of the Green
committee that was held on 23.05.2025 is enclosed herewith. The concerned parties
and members of various departments were directed to comply the proceedings.

Encl : (Minutes of meeting) Yours lovingly
Sd/- Ravi Meena
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Member of District Green committee
District Forest Officer

Chengalpattu Forest Division
Kancheepuram.

Copy to

The President, District Green committee /District Collector, Chengalpattu for kind
information.

Chief Forest Officer, Chennai Region, Chennai

Additional Commissioner od Police, Head Quarters and Traffic, Tambaram City Police,
Sholinganallur, Chennai

Sub Divisional Revenue officer, Revenue department, Madurantagam

District Forest Officer, Chennai Forest Division, Chennai-6

Highways Department, PIU, Chengalpattu District and Kancheepuram District
Divisional Engineer, Project Division, Chengalpattu

Divisional Engineer, CMDP, Teynampet, Chennai

Municipal Commissioner, Maraimalai Nagar, Tambaram

District Sports Officer, Chengalpattu

Executive Engineer, TANGEDCO, Chengalpattu

Chief Education Officer, Chengalpattu

Officers of forest department, Chengalpattu, Thiruporur, Madurantagam and
Tambaram for taking necessary action

Tahsildars, Chengalpattu, Madurantagam, Thiruporur

Assistant Divisional engineer, Madurantagam

Divisional Forest Officer, Social Forest Division, Chengalpattu.

For
Sd/- Superintendent.
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Annexure -

Green commitiee-Tree cut- approved list from 2021-2025
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( h(\nll.llpali

ed on 23.05.2025 Green Committee meeting det
Discuss

Department

) AR

fRéanuc
' Divisional Officer,
\hdlmmnthagdm i

no

i
. National Hwhwav 3 Iambamm-

| SRCSOPEE |

Subject

" Green Committee Mectlng D

Em Karunku'zhl l’ctrnl
bunk.

~ Authority of India ! Thindivannam-NH45,

., PIU,
i Kancheepuram
- unit

i

|
!
|
t
¢
‘

3

rad

e T —————————

Divisional
. Engineer,
Highwayg
Kancheepuram

f

]

! Commmsmncl
Wumcnpahty,
« Chengalpatty

i

'
!
H
3
.

e

R

; Revenue
i Divisional Officer,

—————

Green ( Commlttee Meetmg D

| construction of service
I'(

Pukkathuml-' T

Uthammerux road

i devdopms_, as four way

! adhmanthag,dm Tal ul\J

I

lane SH-118
(\\lth in

Lll)mrv

L Girls Hir.Sec. School
under Kalmgnm Urb

' development

i
|
i
!

—

Green Commlttee Meetm : Date

at (.mvrnment

an

| G h(‘-n"alpattu Dist-

i Madhuramhduam taluk-
} | s
l madhumnthag,am | - Orathi taluk- Ne
1

|

Village Survey
I\o 194,196 220714
tamarind trees

dungal

—e | distur rbing Govt bunldm"s

i
\
i
\
|
'
48

N e e it n

. Actldi{)lan 3
I‘Iees cut | I
down

114 1 { f\mbu{nttbm
transplant | be paid
l
RE R Ty ces

ate: 04. 03 2022

. plantation

a teOl 04.2022
Z/ 6

| by

| toncerned

tails

11:10 trees to |
be planted

- department

{
{ concerned
i
H

t department |

. be planted
f by

. concerned

L L10trees to T R

- department

i Actlon tak
, concerned

———_departmep,

RS143G00 7
- deposited i Green
: commlttee
| Concer ned dept -
' + Informed 2

ncu)unt

40 treeg

| planted In Restare,

I Padalam junction .

Rc,pmt to be
; submitted before
1 n<_\t meetmg

- Informed planteq
| Report to be
| submitted before

| next'meeting

Z’_:"n‘ed dcpt
lnformed 40 trees
planted in Taluk

chn"cerne(i—tlép;t -

.mmu nt

. office and Remaining
i trees will be planted

i and Report to be
i submitted before
' next meetmg,

Rvpo:t tobe
" submitted before
| next meeting
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Assnshmt
' ' Engineer,
| highways, CMDP,
| Teynampet,
1 Chennai
|

| Jamin pallavaram,
5, Chrompet Radha

i Nearer Subway
: constructmn work

|
oo e e s e ot S et e

|

{
!
i
{
!

Tambaram Division-
Hl;,lmays CMDP division

{ Nagar Railway Station

Gleen Connmttcc Mee

tmg Date 12.08. 2022

[ 7. TNatmnallhghway llourlamngof

] Authority of India | Mahabalipuram -

| (NH-332A), PIU,
| Kancheepuram

|
|
I
|

!
|

Mugaiyur road NH-
317000

|
|
l
|
|

|

e

“l

. }
i 1
i

ﬂﬁNatmnAl nghway

! Kancheepuram

“TRANTRANSCO,
I keikottaiyur
; village and TNEB

Mambakam forest
TRANTRANSCO,

| fixing work

| ROAD (NH-3327)

Authority of India
(package-2)

- 332A-PIU-

| 3324, KM 0/0000 to Km

T

i keikottaiyur ,110 kw Eb
f Jine to 230 kw EB tower

Green Committee Meetmg

Mugmyur - Maral\l\an am :—

B

3976

i 122683 trees —2

1 10 trees to | Report tobe "
hL planted ! submitted before
by " next meeting

: concerned |
department |

i
|

| I

Forl 77317 trees

| ! Amount received and

, planted by

{ concerncd | planting 1 finished by
" deptand " forest dept and tor
. remaining ' 22683 trees

s | concerned dept
"informed
.onstruction now only

17317 trees
amount to

be deposited ! c
in GCM 3 completed. In

ACCOUNT l world Environment
| Day tree plantation
: will be initiated and
, Report to be
i submitted before
E cxt meetmg )
110 trees to | Report to be T

be plantcd ! submitted before
next meeting

conccrned

: department

|
|
(
|
|
!
i
!
i

S S SRR S

“Date 07.10. 10.2022

3500

B

T 10000 trees !Conwmed dept

Informed that
construction work is
! under Processing
! After finished work

g p]amed by
} concerned
| dept and

i remaining

’
}
l
3
5
l
#
{ amount g and will submit
[’
l
i
]

25000 trees | planting will start
deposited in | report

GCM

ACCOUNT




to | Report toha~,

——T[:10 trees to |

i ()
e ! “ | e plantt’d _suhmxtted befo,
e r'—ril:llk.lzhllklln( a ‘ ? : by e——
10 ":l'j‘_"“ﬁ Nadu | Jlapuram village | _ '
10 R | Mamalle r“)(: f. é C()nCCrnCd
tandicrats | gurvey no S 59/3- rtment
‘ | a
do\clopmcnt ‘ Bcl(h resort -Urban | | dep |
! corporation Ltd, Complex (,on"tructlon | '
| Chennal l woxl\ -to Cut worn-out ! , .
' atrees) I S :
| | trees (casuarind t I ——Fpansplantin | chort to be .
| | | BipeEs 1:10 i submitted before
s T (}cngqlp"ltw Drstrict ! gor T tin,
R nmsmnal ]llut()roﬁuchnntsxde ]. iplmtatlon next meeting
L colle ] ‘ ’
' Engineer ) | Gate- construction work I ! |
ighways), e |
'E‘}tiégnoalgalttu | _ Chennai -trichy- 170~ l : |
P }dmdug.,alxoad Km.61/0 - | | |
i 3 trees and Oyalur to ; ;
i ! Manapakkam road 1tree |
i l Tirupur Rajiv Gandhi , ' f o
' - (‘onc«.rncd dept

1: 1() rrecs . to
be planted

i salai road -3 trees __,W_“ﬂ_‘_.a-w---,}-— -
| (,ucqtlloum~ . i

T PuhllC Work | Informed that trees

| Department, ‘g construction work at | by ; are not cutted
: (PWD) ' Chengalpattu , EA—E i Report to be
| Chengalpattu ' | department | submitted before
! | | ' ' next meeting and
| ‘ ‘i Concerned Ranger
' | | i _ ! verify and report to
! f l L GCM 5
e " " Green Committee Meetmg Date 02. 12 2022
13 | Assistant Director, U}’)IO()(Ld Mango trees -__-? N 1:10 trees to. ' Report to be
j Fisheries Dept, i for Athur Fish form | be planted ! submitted before
Kancheepuram @ ! by next meeting
. Neelangarai. | ' concerned
! | | department
14 Superintendent _d’s"1‘)&&71_‘QANSCO-V§naal“urm : 45 ‘ 1:10 trees to « Report to be
3 Engineer, General | - Thazhambur village - ! ' be planted | submitted before
!‘ Construction .‘ Ottiyabakkam 400 KV, ! by | .next meeting
; Circle-l1, Alandur, | EB tower Install work ; concerned .
5 Eoonsn | gy et
i Municip;;lity ' | de\:clf(;) <r:1cr:t “In ot 4 ' 1:10 trees to | 1 tree only cutted
! Maraimalai Nagdr l S, sz oo projec i beplanted Repcu:t to be ‘
at karaikulam ‘ by . submitted before
'- |  developing work | concerned | next meeting
s e s : department |




16

R

i Divisional

i Engineer

| (Highways),
Chennai

’ . Metropolitan

5 Development Plan .' agaramthen road

Division-1,
Alanthur,
| Chennai-16

»
|
|
I

|
1
|
|

17

;
)
]
|
{

18

1

L

| S —

18

]
|
|
i
|

{
i
|
i

} Divisional
é Engineer
| Highways,

' Projects Division,

f Chengalpattu
i
|
H

f National nghW’ly

- Authority of India

' (NHAI), PIU,
| Chengalpattu

|
i
i

s Tamil Nadu
: Tourism,
Mamallapuram

i
|

| Chennai’ Metmpnhmn ' 1 | 1:10 trees to
Dcvclopmem plan- | be planted

. Maraimalai Adigal . by

| Bridge-lrumpuliyur Road | - concerned

| Km 17/4 Rajakilpakkam- I | department

{

! Tambaram East Road | '

) km.3/900-5/450 - , g

' Nedukundram revenue | ;

 Village : l
sathananthapuram

‘village Outerroadwork {1

1 “Construction of ROBat :-_33 | Amount to

g ! Km 5/8 of old GST Road ‘ i be Paid to

i Thirukazhukundram ' GCM account |

! (via)

i Ponvilanthakalathur in

| lieu of existing LC No. 59

| at Railway 68/16-18 in '

' between Chengalpattu |

| and Ottivakkam Railway ‘
St'ltl()n | b 1
NHAI- Tambaram to LA10
Tindivanam section
(NH-45) Reconstruction

i ROBatKm 51/700 in

| between Singaperumal

| kovil- Paranur Stations

‘Amountto
I
be Paid to

l

|
I

Repmt to be
| submitted before
i next meeting

|
|

Amount recelved to
’ (J(,M Account and
work completed.

i

Concerncd dept
lnfox med that

| o .
! GCM dccount Estimate received

: from forest

. department once

¢ approved from

" higher official

- Amount will remit to
{ GCM

Green Committee Meetmg Date. 13. 01 2023
-
3

" Thir uka/hukundram -

Mamallpuram village be planted

natham survey No. by
272/2 -Arjunan Thabasu concerned
(3D Laser Projection) department

nearer (HRCE land)3
trees instructed to

{ transplant and place in

{ Tourism dept Beach

| resort hotel (or) cutting
trees not possible !

"1:10 trees to | Report to be

. submlttt.d before
i next meeting



\’mddlum tllul\

B!

C10treesto |
be planted

pnp()r‘l’ tl) b"
| submityeq bef,,

19 Tashildar, ' Nandivaram village, | i | nexe ""'Ptlng
s r sildar : i
' Vandaloo Revenue (Tha 1 concerned |
| "office) |,mld|ng‘”k | department
nstructl()n w e e ) T ———
’! e a—— I “é;rccn Committce MLf!tlﬂg Dat_fe_()l 04_{Q23 e
e R [ 319 | Amount to | Concerned dem
TR T (PIU—J | pc c.i(j'!wsncd Informed that
' Chengalpattu ; . ) [ in GCM | Estimate re Ceived
| Reconstruction ROB at ' account ' from forest
| Km 27/8000 (95 A&B | J " department once
| @km 31/19-23 in ! I L approved from
! : Tambaram and ‘ i f | higher official
| ' Perungalathur Railway | t Amount will remiy 4,
r | Station ; | - GCM Report 1o be
1 | ' ' submitted before
| | o B next meeting
5 f; e - "'i'Madl'Jmm}mg;un - | 195 1 lﬂt'('c' to " : Report to be
! Divisional - Vennangupattu Road - f ' be planted | submxtted. before
! Engineer, ' widening of roads ! | by | ext meeting
(Highways), | F concerned g
L (C&M), : ; department f
_ Maduranthagam. " — — L LSRN
22 | Divisional . Mudukarai - Kadalore | 226 1:10 trees to |
i | Engineer { Road and Che Vyur - ! be planted ! " Report to be
' Highways ! ' padalam Road } by - submitted before
' (construction & ; | - concerned ! next meeting
! Maintenanace), ' i . department
L Chcngdlpattu e '_ . - ." i
23 i NHAI projects , i National Green nghwa- 150 | Amount t. to ,;Em w:'”‘ch-c:'_k‘nnd“ ’
‘ i Chennai Bypass projects 50 trees grown ; be deposited update status to
~on Chennai By pass i Green Committee
| - trees cutted angd 5
| i disposed without prior ‘
e Permission of GCM i ____*Js_'__“_‘__h LAY
! Green Commlttee Meetmg Date 16.06.2023
24 i Revenue Vladhurantha;.,am taluk- ! 1 Neem ‘1 110 trees to to R;;bo}t to be
| Divisional Officer, | Musivakkam village ‘ | be planted . submitted before
Mddurandha;,am pordmhoke land worn { i by | next meeting
' Cout 1 Neem tree - } | concerned !
——t l)mturhm;: EB Line = department _—
25 | Tamil Nadu Road | TNRIDC- (.uduv'mchcrv : ; 70 i Amount to : Report to be
- Intrastructure | Sm;,dpcrumdlkovn) - , | be Deposited | submitted before
. Development ' Railway stations Instead ! GCM account ' nw.l meeting
- Corporation ' of Railway Np.47 Railway | {
(TNRIDC), Anna | flyover Construction ~f

L Salai, Chennai-02 | wark

1
!
'
D
I
|



. Natham. | Ek. attur Rmd

at union
road developed as

30 Palm

i Chennai- Inchy Dindugal 943525427

| ]02-42
clrees

, Road(Cheng; Upattu

s widening (3 trees 3) and
. oyalur to manapakkam

* mullipakkam road (25+2

. tirukazhukundram to
* Mamallapuram 1 tree

puthupattinam 2trees

'
|

110 trees to

- be planted

, by

I concerned

i department

i1 10 trees to
be planted

1 by

| concerned

| department

\
i

| Report tobe
. submitted betore
next meeting

1 Concerned dept

| Informed that
project now only

| completed. Planting
| not yet started.

| Report to be

wl submitted before

! next meeting in

! which financial year
i | planned to plant

| compensation trees.
Interim report

Green Committee Meetmg Date 08. 09 2023

i Primary Agri cooperative
g Loan Association office
{ 54 teak tree Cutting for

§ Chengalpattu-Tambaram
i taluk-cittalapakkam-Rain
. water Drainage work

i

|

|
|

4
/

. Chennai Metropolitan

Bndgc Irumpuliyur Road

26 [ Divisional "o
" Engineer
Hl&,h\mw | O pancliay
NABARD & v 5
! R:)ad & Village | District Roads
___ Chengapary |
- , Divisional T
. Engincer,
i ”'_ghWﬂ_VS (C&M)  Urban Road ) Km
» Chengalpatty 60/3.61/6 road
' road (9trees) and
; | manapathy to
‘ ' trees) and
~and Nerumpur to
{
28 | Agri Co-operative | G2289 Thonnadu ,
' : Loan Association,
, Thonnadu Village,
i MG by ".Aucnon
29 | Commissioner, |
! Tambaram
. Coporation,
. Chennai-45
30 Divisional  Chenna
Engineer ! Development plan-
. (Highways), Marzumalal Adigal
- Chennai
I Metropolitan

‘ ! Development Plan
Dnns:on 1,
i Alanthur
, ' Chennai-16

Km 17/4 Rajakilpakkam-
agaramthen road
Tambaram East Road
km.3/900-5/450 -Rain
Water drainage cannel
work

613

RSN

! 1:10 trees to
; be planted

| by

| concerned
department

Report to be
submitted before
next meeting

1:10 trees to
be planted
by
concerned
_department
i 1:10 trees to
' be planted

| by
concerned
department

Report to be
i submitted before
next meeting

|

‘Concerned dept

! Informed that for

| 3600 trees amount

i deposited to DFO
Chennai (Planting
under processing)
Remaining 2530
trees highways will
plant tender work

{ finished .Planned to

| plant in lake area

: requested panchayat
‘ permission. Report
to be submitted
before next meeting




P
|

! ('hcmmi-f\Tcm) Rail

Green Committee Meeting D«IIL—OZ y |
1189 Felling, |

be planted

T1:10 neestO

Report to be
- submitted before
i next meeting

l

!

.I i)brt to be

i submitted before
[' next meeting

|

I

! Report to be
' submitted before
[ next meeting

!

‘ Concerncd dcpt

g Informed that 60
| trees Planted and
I Geo tagging not

t done .They will

| submit report

i bc_f_w;_n,cxﬁ_m.c,cting ¥

' Repoxt to be
| submitted before
! next meeting

. Report to be
! submitted before
| next meeting

1
!
|
i

Report tobe
‘ whmnttcd before

next meeting

{

] Bmvironment | (CMRL) PHASE i WORKS [ 11
 Specialist, 1s) | trimming, | by
' Chennai Metro ’ (Sipcot 1 & 2 statior e | (Project
: Rail Ltd. ' | 'r‘ransplémll 1 Mun;lgc‘l'-
; | ng2 | Mis R
i : | retain | Vikas Nigam
| | L(265 I td)
| _ lwee)
-':;b““’lm,'{,}{,ﬁl“—m ,r Muthukarai Kadaloor ; 3 F1:10 trete‘:'m
" | Engineer - road Km 26/6-28/8 road | | bc plante
| (Highways) ! widening work : , by i
| construction & | ! i conearnec
{ Maintenance, l : department
| Chengalpattu - e S ‘..;-_ ; --_____J,
733 | Municipality, | Maraimalainagar : | 1: 10 trees to
{ Maraimalainagar | municipality - pavendar ‘ ' be planted
; | road -Adikalar road (NH- ! by
| ; 2) public safety Issue - | | concerned !
i | dry treeremoval | i department |
Green Commnttee Meetmg Date 21 12 2023
'-?;1.-“?51\197071:1_1—— - 1 ' Ec hoor —Tir upo"ur Road | 6 ' 1:10 trees to
| Engineer (H), . Km 5/2-5/6 CRIDP i | be planted
' construction & 1 2023-2024 SCHEMES- | ' by
| Maintenance, - road widening projects | ' concerned
; Chengalpattu { j department
| | | |
T  Green Committec Meetmg Date 20.02.2024
35 7 Revenue | Madumntha;,am- 1 iR ] 10 trees to
l Divisional Officer, ; siruperpandi village- i ] be planted
| Madurandhagam tmt.Thirupathi W/o. l l by
| chakkarapandi land { | concerned
ST S ____,___wmé nearer tamarind tree Lutvi_m_ e, department
36 1 Revenue Thlrupmur Faluk- 1‘ 1 F1:10 trees to
; Divisional officer, l karupakkam Village - ! { be planted
! Chengalpattu ' Thiru. Kumar §/o. | ! by
; Thiruporur ’ Ponnusamy Petitioned | ; c[)nccrncd
! dm uption of home ( | department
' Removing of Tamarind ! f
—— wees_________ {4
37 . Revenue { Madhuranthagam taluk. ? 1 110 trees to.
Dlvmonal Officer . Vaiyavur village -Village l i' be planted
adunandhagam ! people Requested to i f by
' ' Remove Old (mahua ' : concerned
| | Tree) near Vinayar | ' department
e _Smmbitemple DR Cotadal,




N
‘ d | Village, Free Patta |
. | given to 74 users |
| i |

:x.._...@,__,,,,.,_______ﬁ o L !

39 I National Institute ; Siddha- Functioningat | 75
of SIDDHA, | Tambaram-Amirtha i
’\hnlsuv of Ayush, | Nagar Colony - ;

: ¢ Tambaram | Chitlapakkam proposed
Sanitorium ! to construct UG (BSMS) |
. ; | College and Hostel :
- ! |
755 M M N s ©
Green Committee Mectmg Date 13. 05.2024
40| ' Vandalur ~ Mambakkam |
| | Divisional L~ Kelapakl\(lm Road km | 16
: | Engineer ' 0/2. Bus bay and Splay |
3 | (Highways) , ' Road Extension work |
; | Chengalpattu. i
| |
| 41 |, Rural T Chcng,a]pattu- 10
' { development | Tirukazhukudram-
¢ | department, . Ponputhirkudam-
f i chengalpattu . Edaiyur Village
: | Panchayat Union
; | primary school !
; ! compound 10 trees l
, ‘ ! cutted by panchayath
Sl i Thqlmvar — !
42 NHAL Tambaram - Tindivanam | 408
5 ‘ Chengalpattu national highways road |
; construction of Tunnel |
- work
£ 43 | Divisional Muthukarai - cuddalure | 36
' Engineer, Road km 7/8-9/3 and
Madurandhagam | 14/0-15/4 road ‘
Extension work

1:10 trees to i

' be planted

| by

[ concerned

i department

|

Trees cutted

' (contractor basis).
| Notyet planted.

| Report to be

. submitted before

next meeting

|

" 1:10 trees to

be planted

‘ by
 concerned
- department

|
1
i
|
i

|

Report to be
i submitted before

i next meeting
!

be planted

| by

|

!

]
'

; concerned
{ department

' 1:10 trees to : “Concerned dept o

] Informed that Work
' completed next
month will plant 160
trees. Report to be

i submitted before

" next meeting

RS.1,00,000
fine amount
to be
collected by
NDRDA and
depositin
GCM
Account

Amount to
be paid GCM
account

. Amount not
deposited. Report to
. be submitted before
| next mecting

|
i

| Amnunt received.
? Plantation under
| processing

1:10 trees to
be planted
by
concerned
department

((mtcrn('d dept
Informed that 32

i trees only removed
- and left remaining.
i Report to be

; submitted before

! next meeting.
Concerned Ranger
i need to Inspect and
i report

|




45

46| BDO, Chithamoor

S S
vl)nvus:ondl

. Engineer,
| (Highways),
" Kancheepuram

e
=" | District sport

! ofticer,

- Chengalpattu

A7 valsuonal

! Engineer
| (Highways),
' Chengalpattu.

48 [ Divisional

! Engineer

© (Highways),

i Chengalpattu.
!

f

49
' Divisional
' Engineer
i (Highways),
f Chengalpattu.
!
i 50 'I‘hasxldlnr o

f Chengalpattu

|
H
i

_| after completing work

. 01102024
chcn (omnnttee Mect[m)g%1 IDatL 0_1 _1ﬁ_1,1 o -
T Pukkathurai - ! ool
" Uthiramerur- Chiet ' cutting, 4‘ i be pla
| ¢ransplanti | by

i concerned
f department

| Minister Road ‘

x Dcvclupmenl project | ng
(b” 118) km 5/4 to km
1 8/900 two way to Four

| way Widening project _

' Chengalpattu Sports

! Complex Construction

| Works - trees will be

' planted in same complex

| |
! |
1 B s BT
1138 palms :
! he planted
| by
' concerned
| depmtment

l
1}

|
. Chengalpattu- ;
: Chithamoor Panchayat ' be planted
: | by

! oncerned

c
department

i Union-ldaikazhinadu
f Muncipality-

. Karumpa kkam

" Panch ayat Union

5 Primary School, -

' Dangerous case to school
stuclentﬂ EH trees
Madlmmnthagam-

‘ §u111mpedu - Perumber | ‘ " be planted

' Road Km.7/2,12/0,7/4- | | by

18/2,9/8- ! | concerned

F10/4,11/4,11/8,11/10 | ' department

. Extension work

&
|
|
|
I
I
{
|

i
|
|

[ 1:10trees to

-j-l()trces to |

i 1:10 trees to

| 39 "1:10 trees to

“Report tobe ™
- submitted before
' next meeting

lntcnm Report to be |
suhmlltod betore :
" next meeting
Mf_{::-;;gxt to be '
submlttcd before

nc'(t meeting

' Concerned dept

. Informed that this

' financial vear only

i work completed.
Report to be

! submitted before

. nextmeeting

" Concerned dept

i Informed that this
financial year only
work completed.

submitted before
next meeting
Concerned dept
Informed that only
4 trees cutted. 40
trees will plant for
compensation.
(.onu:rned Ranger
| verify and report to

i Concerned dept

" Individual will plant

Madhumnthagam- 6
| Achampakkam - | [ he planted
i Annaikunnam Road | | by g
| (Km.0/0-0/8) Extension | { concerned |
| work | ' department Report to be
i H |
| |
1 Mudukarai - Cuddalure l 16 ' x 1110 trees to "
(Km.12/0-14/0) Road [ i be planted |
widening work | : by !
‘ concerned ,'
department I
x
, e e | . GCM
(.heng,dlp.xttu ‘Senneri 1 T 1:10
i village Thiru.Vedhagiri ! plantation Informed that
| Naidu, patta land BO % ; ‘

¢+ and govt land 20%
tamarind tree cut

; trees in Patta land .
| Geo tagging report
| need to submit



" Revenue . o
sl T Madhuranthagam - B 110 TReport tobe
{ submitted betore

i Divisional Oftficer, @ M
1Siv, ' 3 '
i ; Musivakkam village [ plantations
. anthagam | cemetery road-teak tree ’ next meeting
i lc!lmg w
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C. No.747/2024 L The District Forest Office
Chengalpattu Forest Division
Kancheepuram
Date : 30.05.2025

Proceedings of the district level green committee meeting presided by the
President of the Green Committee/District Collector which was held on 23.05.2025 in
the forenoon 11.00 hrs.

As per the Government Order No. 39, Environment, Forest (FR.13) Department
dated 02.07.2021, green committee was formed headed by the District Collector as
green committee president and District Forest Officer is Secretary of the committee
and officers of several departments and other NGO’s who are interested in this subject
were included in this green committee. This green committee meeting was held on
23.05.2025 presided by the President of District Green Committee/District Collector
and the following President, Secretary, members/representatives were participated in

the meeting.

1 | District Collector, Chengalpattu

District Forest Officer, Chengalpattu Forest division, Kancheepuram

District Revenue Officer, Chengalpattu

Superintendent of Police, Chengalpattu District

Municipal Commissioner, Chengalpattu

Project Director, Rural Development Department, Chengalpattu

Agriculture Deputy Director/Personal Assistant of the District Collector

0| N O O | WO N

Deputy Commissioner, Hindu Endowments Charitable Trust, Chengalpattu

9 | Executive Engineer, TWAD, Chengalpattu

10 | Executive Engineer, PWD, Chengalpattu

11 | General Manger, Industrial Centre, Chengalpattu

12 | Divisional Engineer, Highways & maintenance, Chengalpattu
13 | RDO, Madurantagam

14 | Joint Director, Agriculture

15 | Indian National Highways Department, PIU, Chengalpattu
16 | Executive Engineer, TANGEDCO, Chengalpattu

17 | Assistant Director, Town and Country planning, Chengalpattu

18 | Assistant Forest Ranger, Forest expansion centre, Chengalpattu
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19 | Officers of the forest range, Chengalpattu, Madurantagam, Tambaram,

Communal Forest Division, Chengalpattu

20 | Green committee member

21 | Additional Commissioner, Tambaram City Police, Tambaram

22 | Municipal Commissioner, Maraimalai Nagar Municipality

23 | Deputy Tahsildar in the Head Office

24 | Divisional Engineer, Highways, Project, Division, Chengalpattu
25 | Executive Engineer, TANGEDCO, Chengalpattu

26 | DSP, DCB, Chengalpattu

27 | Deputy Manager, NHML,

28 | AEE TNPCB, Maraimalai Nagar, Chengalpattu

The following are the instructions which were decided in the green committee
meeting that was held in district level to cut off the trees as per the request from various
departments.

S. No.1

In order to construct buildings for Armed Reserve-12. Tambaram
Commissionerate such as Armed Reserve Complex, Arms Godown, Police Training
School, Police Quarters, Police training sports ground, Aadhi Dravidar Complex and
other buildings, a request was sent to the green committee to grant permission to cut
off 1975 eucalyptus trees and the representation was discussed at the meeting. At
that time, Additional Commissioner, Tambaram City Police has also participated in the
meeting by cutting of the trees and in compensation 19,750 saplings will be planted
by the personnel of 27 police stations, 5 range offices and will be planted in the new
building of the Commissioner of Police, Armed Reserve building, Deputy
Commissioners of Police and will be maintained by them. It was instructed to present
a plan of action in this connection with photographs of planting of 19,750 saplings
along with GPS location with a comprehensive report. On this instruction, consent was
given to cut off the trees. As these trees are planted by the forest department, and as
the number of trees are huge, it was informed that permission must be obtained from

the forest department for removing the trees.

S.No. 2
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The commission of Indian Highways Department has requested the green
committee for cutting of the trees numbering about 67 in Tambaram to Tindivanam
Road, in NHH-32 (Old NH 45) from 28+000 kms to 121+000 kms Development of way
side Amenities (WSAs in rest area land parcel in Mamandur near Chengalpattu at km
64+100 (LHS) and the same was discussed in the District Level green committee
meeting. At that time, in order to execute the project, it was instructed to present a full
plan of action to the committee Chengalpattu and based on this report the number of
trees may be minimized and the meeting was held on 26.03.2025 and postponed to
some other date. At present, the said National Highways Commission has submitted
a plan of action report and based on this, agreed for cutting off 57 trees and greed to
plant 570 saplings and agreed to pay the maintenance cost from the account green
committee and with a condition that they should release the maintenance cost at once

from the account of green tribunal and consent was given to cut off the trees.

S.No. 3

Chengalpattu District, Cheyyur Taluk, Perukkaranai Village - One Thiry
Venkatesan has sent a representation by stating that the President and Vice President
of their village has cut off 13 trees with a width of 15 feet and height of 100 feet and
500 old trees were cut off without getting any permission and attempting to sell the
trees and this issue is discussed at length in the district green committee meeting.
The RDO of Maduntagam is instructed to take steps to register an FIR against the said
persons for cutting 13 trees and ordered to plant 130 saplings and for plantation and
maintenance for over two years is fixed as Rs. 363738 and also fined Rs. 50,000/- and
instructed to collect Rs. 413718 from the concerned parties and deposit the same in

the account of District Green committee.

S.No.4

Chengapattu District and Taluk- Kattankulathur Firka, No. 19, Peramanur
Village, near the house of Thiru Vijayakumar, S/o. Subramani. The incident of cutting
off a tamarind tree situated poraboke land in Survey No. 57, in an extent of 0.61.0
acres without getting permission to renovate his house is discussed in the meeting.
The concerned Tahsildar has lodged a complaint in Maraimalai Nagar Police Station
and an FIR was registered against him and ordered to plant 20 trees in poramboke

grazing land in Survey No. 127 and instructed to maintain them and also fined Rs.
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10,000/- and instructed to deposit the same in the account of District Green committee

and also instructed to provide the details through Geo Tagging.

S.No.5

It was instructed in the meeting of the green committee to plant Native species
at the time of plantation of the saplings.
S. No. 6

Further, the concerned departments were instructed to send a report regarding
the trees in the public places in Chengalpattu District.
S.No.7

Nurseries were developed jointly by the Forest Department, Rural Development
Department through MGNRGES project and through this project, all the departments
were asked to select the suitable place. For plantation of saplings, schools and public
places will be given first priority.
S. No.8

It is also instructed in the meeting to send a report regarding plantation of

saplings in Chengalpattu District for the year 2024-2025 by each department with geo
tagging.

S.No.9
99000 saplings which were procured by the Forest Department were handed

over to the District Rural Development Department. The District Rural Development
Department is instructed to send the details of the plantation of saplings numbering
about 90000 except the wastage of 10% saplings has to be sent to the green
committee through geo tagging.
S. No. 10
The following 50000 saplings which were allotted to the District Forest
department, Chengalpattu under the scheme Agro Forestry Scheme under RKVY
(Rashtriya Krisha Vikas Yojana) were handed over to the Agricultural Department.\
The District green committee is also instructed the agricultural department to

send a report regarding the plantation of saplings through geo tagging.

S.No. 11
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A monthly report regarding the plantation of saplings by each department must

be sent to the District green committee. The above report was sent to the e-mail

address www.dfokpm@amail.com and www.cmgfp.cpt@agmai.com.

S. No. 12

A report with the details of the plantation of saplings from the inception of the
green committee from 26.10.2021 to the last district level meeting held on 26.03.2025
and the details of the plantation of saplings in the ratio of 1:10 in the Chengalpattu
District is called for from the concerned. In this connection, an annexure regarding
the present status of the is enclosed with the details of action taken and the details of
the action which has to be taken. It is instructed to comply the details contained in the
annexure.

The said meeting is came to an end with the thanks giving words of the
President of the District Green Committee and Member/Secretary of the green

committee.

Sd/- District Green Committee Sd/- District President Green Committee
Member/Secretary District Collector

District Forest Officer Chengalpattu District

Chengalpattu Division Chengalpattu

Kancheepuram

To

Officers concerned

Copy to

Chief Forest Officer, Chennai Zone, Chennai — 6 for information

Principal Chief Forest officer and member, Secretary, Chief Project Director, Green,
Tamil Nadu. Chennai-15

Project Section, District Forest Office, Kancheepuram.


http://www.cmgfp.cpt@gmai.com
http://www.dfokpm@gmail.com

